HARYANA VIDHAN SABHA

LIST OF BUSINESS FOR THE MEETING OF THE HARYANA VIDHAN SABHA TO BE
HELD IN THE HALL OF THE HARYANA VIDHAN SABHA, VIDHAN BHAWAN,
- CHANDIGARH, ON MONDAY, THE 15™ MARCH, 2021 AT 02.00 P.M. '

I QUESTIONS.

Questions entered in the separate list to be asked and answers given,

IL. BUDGET FOR THE YEAR 2021-2022.

GENERAL DISCUSSION on the Budget Estimates for the year 2021-2022.

1. PRESENTATION OF REPORT OF THE ASSEMBLY COMMITTEE.

THE CHAIRPERSON OF to present the 81* Report of the Committee on Public

THE COMMITTEE ON Accounts for the year 2020-2021 on Appropriation

PUBLIC ACCOUNTS Accounts/Finance ~ Accounts of the Haryana
Government for the year 2017-18 and on the Reports of
the Comptroller and Auditor General of India on Social,
General and Economic Sectors (Non-Public Sector
Undertakings) and State Finances for the year ended
31% March, 2018.

Iv. LEGISLATIVE BUSINESS.

(i) (Bill for introduction, consideration and passing)

The Haryana Appropriation AMINISTER  to move for leave to introduce the Haryana
(No. 1) Bill, 2021 Approprjation (No. 1) Bill;

Also to introduce the Bill.

to move that the Haryana Appropriation (No. 1)
Bill be taken into consideration at once;

Also to move that the Bill be passed. ‘

1. The Haryana Short Titles A MINISTER  to move for leave to introduce the Haryana

| |
(ii) (Bills to be introduced) ‘
Amendment Bill, 2021 Short Titles Amendment Bill; ‘

\

Also to iﬁtroduce the Bill.

2. The Haryana Recovery of AMINISTER  to move for leave to introduce the Haryana
Damages to Property During Recovery of Damages to Property During |
Disturbance to Public Order Bill Disturbance to Public Order Bill; |
2021 Also to introduce the Bill. ‘
3. The Haryana Panchayati Raj A MINISTER to move for leave to introduce the Haryana
(Amendment) Bill, 2021 Panchayati Raj (Amendment) Bill;

Also to introduce the Bill.
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(iii) (Bills for consideration and passing)

1. The Haryana Municipal A MINISTER
Corporation (Amendment) Bill,
2021

2. The Haryana Municipal A MINISTER

(Amendment) Bill, 2021

3. The Haryana Enterprises A MINISTER
Promotion (Amendment) Bill,
2021

4. The Haryana Yog Aayog Bill, A MINISTER

2021

CHANDIGARH:
THE 12™ MARCH, 2021.

to move that the Haryana Municipal
Corporation (Amendment) Bill be taken into
consideration at once;

Also to'move that the Bill be passed.

to move that the Haryana Municipal
(Amendment) Bill be taken into consideration at
once;

Also to move that the Bill be passed.

to move that the Haryana Enterprises Promotion
(Amendment) Bill be taken into consideration at
once;

Also to move that the Bill ’t;e passed.

to move that the Haryana Yog Aayog Bill be
taken into consideration at once;

Also to move that the Bill be passed.

RAJENDER KUMAR NANDAL,
SECRETARY.
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